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1, The Learned Representatives of both the sides are present.

2. The Learned Representative of the petitaoner is seeking adjournment

ed to 12.04.2018 at 2.30 PM for Final Hearjnq.3. Adroqf
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Bhaskara pantula Mohan
Member (Judiciat)
06.02.2018.

sd/-

M.K. Shrawat
Member (ludicaal)
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